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Advocate, Shri Shobhit Chauhan for petitioner. He informed that despite serious
efforts, settlement could not be materialized so far and possibility for the same is
also remote.

Keeping in view and without loosing further time, the matter to be
proceeded on merits. Hence, the case is fixed for hearing.

As per the previous proceeding, a report from the RoC, Kanpur has been
filed and is available on record. Therefore, the parties are at liberty to offer their
comments thereon, if any,

The matter be listed on 20" December, 2017
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